FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
’ . Corporate Persons) Regulations, 201 6)

FOR THE ATTENTION OF THE CREDITORS OF LVS ESTATES PRIVATE LIMITED

: oo L M RELEVANTPARTICULARS . 0. . L
.| Name of corporate debtor LVS ESTATES PRIVATE LIMITED
2. | Date of incorporation of corporate debtor 25/02/2005
3. | Authority under which corporate debtor is

incorporated / registered ROC-Delhi

4. | Corporate  Tdentity  No./Limited Liability | CIN: U45201DL2005PTC133396
Identification No. of corporate debtor

5. | Address of the registered office and principal | 15 Rajsthani Udyog Nagar G.T.Karnal Road, North
office (if any) of corporate debtor Delhi, India, 110033 -

6. | Insolvency commencement date in respect of | 02.07.2024
corporate debtor

7. | Estimated date of closure of insolvency resolution | 29.12.2024 (180 days from the - date of
process Commencement of resolution process)

8. Name and registration number of the insolvency | Name: Gagan Gulati
professional acting as interim  resolution | Reg- Number: IBBI/IPA-002/IP N00893/2019-

3 N 2020/12832
professional

9. ! Address and e-mail of the interim resolution | Reg. Address: A-179, First Floor, Sudershan
professional, as registered with the Board Park, New Delhi 110015.

Email address: advocatesulatidemail.com

10. | Address and e-mail to be used for correspondence | Reg. Address: A-179, F frst, Floor, Sudershan
with the interim resolution professional Park, New Delhi 110015.

Email address: clrp fvsestates@omail com

11. | Last date for submission of claims
16.07.2024 (i.e. 14 days from the date of receipt of
order by the IRP) )

12. | Classes of creditors, if any, under clause (b) of
sub-section (GA) of section 21, ascertained by the | Not Applicable
interim resolution professional

13. { Names of Insolvency Professionals identified to
act as Authorised Representative of creditors in a | Not Applicable
class (Three names for each class)

14. (a) Relevant Forms and Web link: hitps://ibbi.gov.in/home/downloads
(b) Details of authorized representatives ‘
are available at: Physical Address: Not Applicable

" Notice is hereby given that the National Company Law Tribunal has ordered the commencement

of a corporate insolvency resolution process of the LVS Estates Private Limited on 02.07.2024.

The creditors of LVS 'Estates Private Limited arc hereby called upon to submit their claims
with proof on or before 16.07.2024 (i.c. 14 days from-the date of receipt of order by the IRP) 1o
the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All dther
creditors may submit the claims with proof in person, by post or by electronic mears.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 04.07.2024
Place: New Delhi
IRP of LVS Estates Private Limited

IBBVIPA-002/IP-N00893/2019-2020/12832
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Finance Limited

of Fimancial Assets and Enforcement of Seeur
Fraar, Baba House, Plot Mo, 846, B.| Bajaj Road,

Orfficer, o wou &l below mentioned

Regd. Oice : 9th Floor, Antriksh Bhawan, 22, K.G. Marg, Mew Delhi-110001,

Phones ; 011-2335T7T171, 23357172, 23705414, Website ;| wew.pnbhousing

Branch Offica { Cifice Mo - 2 & 3, Grourd Floor, Baba Housa, Plot Mo 86, B Baj
Mumbai — 400093 Branch Office ; 203 & 204-A, Secord Floor Western Edge-l,
Muimmiba, Maharashha — 400065
MOTICE UNMDER SECTION 13(2) OF CHAPTER Ill OF SECURITISATION & RECOMSTRUCTION OF FIMAMCIAL ASSETS AMD EMFORCEMENT OF
SECURITY INTEREST ACT 2002, READ WITH RULE 3{1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 AMENDED AS ON DATE
We. the PNE Housing Finance Lid. (hereinafter referred fo as “PNBHFL") had |sswed Damand notice U's 13(2) of Chapter Nl of the Securitization & Reconstruction
Irvberest Act, 2002 [hereinafter referrod Lo as the “Act”
ar Wah Matrg Siaton, Andheri (Easty, Mumbai - 400
Floor Western Edge-l, Near We Highway, Magathane, Borivali (Ezst). Mumbai, Meharashira - S00085 . The said Demand Motice wes issued theough aur Authonzed
rowersiGo-BomowenGuaramons since wour account has been dasaified as Non-Perfrming Assels a3 per Ihe Resarae Bank of [nclial
Mabanal Hougiryg Bank guidalings dua o nonpaymant of nstallmanks! inkarasl. The conlents of tha sama ara tha defaullz commiliad by you n e paymant of instalimenls
af prncipals, insarest, stc. The outstanding emount 5 menfioned below Furthar, with r2asans, wa believe that you are evading the sanice of Demand Motice and hence this
Pubficaton of Demand Notice which &5 als requined Ls 13(2) of the sald Act You are herebry calked upon bo pay PNBHFL withn a period of & Days of the date of pubicaton
al this damand nalice e atarasaid amount along with up-do-data intarast and charges, [Eling whith PNBHFL wil fake necassany &S5on under EI'Ir
Sechion 134} of the said Acl, against all or any one or mone of the secured essels includ ,
Your kind attention s invited o provisions of sub-Section (8] of Sectand of the of the Secuntization and Reconstruction of Financial Assets ant Enforcement of Securily
Intarast Act, 2002 whara under you can tandecpay the anfire amount of outstanding dwas topather with all costs, charges and expenses mcumed by the PNB HFL
anly bl the date of publicafion of the notice for sele of e saoured essats by public suction, by irvéing quotsSions, dender from pubhc or by privels treaty. Please alsa
nobe that if the entire amount of outstanding dues together with the cosls, charges and expenses incurred by the PHB HFL is not tendered before
for sale of the secured assals by publc auchan, by viling quotalions, bendar from public or by privabe tealy, you
fherasfier. FURTHER you-are prohibed s 13093) of the said At from fransierrng sither by way of sale, lease or in any other way the sloresaid sacured assels,

ﬁ; Road Mear Weh Metro Siation, Andheri (East),
Mear We Haghway, Magathane, Barvali (Easl).

our MUMBAL office situated at Oice Na - 2 & 3, Growend
3& by our BORIVALL office situated at 201 & 204-A, Second

HFL w aramy-of tha pravisaans al
taking poasession of the secuned assats of fha borowens and guarantars

blicaion of notics
el b enlilled bo redeam b secunad assed|s)

Accaant | Name & Address of (Borrowsr) & (Co-Bormower) s Property(ies) Mortgaged ] B
me ress o o ason
Nurmsee(s) “';'{?T“ P | Natica | Demand Notice
HOW | NI:]' L Towari (Borrowsr) Fij 8207, Jai Curga) NA  |Fab Mo 202, Adm. Abeal 4312 5. Mirs.. Buill-Ulp Area, On 2red  04.06.24 | Rs, 20,8315 231
MUN  Comphix Chsl, Mear Jasal Tample, Cabin Crass Road | Figor, In C-Wing, In The Bullding oo 1, Knicwn As “Parshwa I ﬁLmBE Twanty
1018 |1, Bhayender East, Thane-401108, Maharashtra. | The Complex Known As *Swapnanagan Residency’ Constructed & Eighty-
323236 |12 B-52, Op Goramal Harram Faclory, Rama Road, | Oiry Ghid” Sumaey Mo, 56, Lying And Situated At Vilkige Umrodi, Thees Thaisand
B.O: [New Delni, Delhi-110015, Mrs. Nitu Ajay Tiwarl | Taluka Palghar, District Thang, One Hundred
Mumbal |([Co-Borrower] (1) B-207, Ja Durga Complex Hirety=Three and
H3L, Near Jesad Temple, Cabin Cross Rosd 1 Twrerity=Thines
Bhayender East, Thane-401105, Maharashira, Palsa Onky

Mr. Atul Ramesh Tiwar rsﬂmww (11 Rz| HNA
BREVL (156, Nihal Wikhar, Nanglol Nilothi, West Dalhi,
0519  |Delhl-140044. [7) C-118 Nihal Vihar, Mangall, West
Dedhi, Delhl 110041, Mrs. Neeleema Alul Thwari
C Fz, 155, Nihal Vehar, Manghol

| All Thiat Piece And Pasel O Resdential Flat Ro. 83 Admeasuring | 05.06.24 | Rs, 5794469500

WE'M'J : 2 : :
[kathi, West Delhi, Dethl- 110041 i]' 5801 To 12, 356MPY, 2,34 357712 4, Mew :':‘ur'.-esn,g Mg, 1745,

33.90 5q, Meters. Budt Up Area, On The Bih Floor ELJiP:Il!a &;mﬂh:.n

(Mo, HE In The Buliding Known As “Sonam Swarndeep”, e Lakhs

|“Sonam Swarndeep Bullding No, 5 & & Cn-ﬂgﬁallve stln& Mingty-Four

( Limited", Consinscted On Land Did Syeevey Mo, 33605, 35409, 2. 6, Theusand Four
i Hundred Sigty-

(8301, 2, 6, 7,81 To 12, 8&1(P), 2,3, 4, B4, 2.4, Shuated At Hins= 2nd Fifty

| Golden Mest Phase Bi Complex, Mira Bheyandsr Road, Mira Paisa Only)

| Road {East], Village Goddeo, Taluka & District Thane.

PLACE:- MUMBAI, BORIVALI, DATE:- 03.07.2024

30/ AUTHORIZED OFFICER, PNB HOUSING FINANCE LIMITED

E-AUGTION SALE NOTIGE

EDELWEISS ASSET RECONSTRUCTION COMPANY LIMITED

CIN: UE7 100MH2007PLC 174758
Retail Central & Regd, Office: Edalwsaiss Housa, OF C5T Road, Kalina, Mumba £00058

 griel
‘I' ]

Dudhsagar Dairy

India's Largest Co-operative Dairy

l"'ﬂ:-uﬂ:-": Mehsana District Co-operative Milk Producers' Union Ltd &|

Post Box No.1, Highway, Mehsana-384002 Phone.:02762-253201, Fax :253422
Website: http:/www.dudhsagardairy.coop/tenders/

E-Tender Notice

CORRIGENDUM Tender ID| Work Description Last Date
I refierence bo the Auction nofice which was pubiished on 15.06:2024 in the “Financial Express" 77372 | SuPPly & Installation of Fire Hydrant Systems at Dr.Kurian| ;. ,10/5q54
English & “Jansatta” Hndi newspaper of Auction Nofice 5 the acoownt of Nasim Siddik] - .Academ'ccenterj
LHNOD00001 263756 stand withdremn 80289 Supply & Installation of Elevator & conveyor system at cattle | 01/08/2024
5 s feed plant Jagudan. .
Diate | 04-07-2024 Sl Authorized Officer {Trustee for EARC-TRUST-SC-448 & 371), cecham . agnfan
Place - DELHI/ NCR Edelwales Asset Reconstructions Compary Limited 80305 |Supply of SS 304 Racks for new UHT Laboratory. 25/07/2024
: N Supply & Installation of heavy duty Industrial split air
81149 |Conditioning system under buyback offer at Vihar Chilling| 25/07/2024
Centre, Vihar.
T ADITYA BIRLA HOUSING FINANCE LIMITED g1579 |Puff panels and other ancillaries for Sweet section (Kaju 25/07/2024
i CAPITAL Registered Office- Indian Rayon Compound, Veraval, Katli) at Dudhmotisagar Dairy, Dharuhera.

Gujarat - 362266 Branch Office- Unit No. 301/301-A, 3rd Floor,
Platina Tower, M.G. Road, Sector-28, Village Sikandarpur,
Tehsil Wazirabad, District Gurugram-122022

APPENDIX IV [See Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002]

E-Tender Website: tender.nprocure.com
For details refer tender document available on e-tender website. We regularly
publish e-tender on above website.

Date: 04/07/2024 I/C Managing Director

Possession Notice (for Inmovable Property)

Whereas, the undersigned being the authorized officer of Aditya Birla Housing
Finance Limited under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of powers con-
ferred under Section 13(12) read with Rule 3 of the Security Interest (Enforcement)
Rules, 2002 had issued a demand notice dated 21-06-2023 calling upon the borrow-
ers Rajesh Kumar Ray, Renu Devi, Nitesh Kumar Roy, the amount mentioned in
the notice being of Rs. 16,07,204/- (Rupees Sixteen Lakh Seven Thousand Two
Hundred Four Only) within 60 days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, notice is hereby given to the
borrowers and to the public in general that the undersigned has taken Possession of the
property described herein below in exercise of the powers conferred on him/her under
Section 13(4) of the said Act. read with Rule 8 of the Security Interest (Enforcement)
Rules, 2002 on this 2nd Day of July of the year, 2024.
The borrowers in particular and the public in general is hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of the
Aditya Birla Housing Finance Limited for an amount of Rs. 16,07,204/- (Rupees
Sixteen Lakh Seven Thousand Two Hundred Four Only) and interest thereon.
Borrowers attention is invited to the provisions of Sub-section 8 of Section 13 of the Act.,
in respect of time available, to redeem the secured assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY
All That Piece And Parcel Of Khata No. 198, Khasra No. 615(0-15), & Khata No. 199,
Khasra No. 599/1(05-00), Khasra No. 783 (1-15), Kitta 02, Total Land Measuring 06
Bigha-15 Biswa, 2/2700th Share LE., 00biswa-02biswasi, Khata No. 201/225-226,
Khasra No. 551(1-8), 552(1-1), 560(1-3), 598(10-6), 599(7-4), 606(0-13), 633(0-13),
639(0-6), 641(1-9), 643(1-0), 644(2-9), 645(10-9), 742(0-17), 787(0-17), 812(0-12),
Kitta 15, Land Measuring 40bigha-07biswa, 28/16140th Share |.E., 01biswa-08biswasi,
Total Land Area 01 Biswa-10 Biswasi Or 75 Sq. Yds., .E. 675 Sq. Ft., Mouza
Marranwala, Hadbast No. 95, Tehsil Kalka, Distt. Panchkula, Haryana-134102, And
Bounded On The:- East: House Of Nirmal Singh West: Street North: Plot Of Soniya
South: Property Of Sukanya.

Date: 02/07/2024 Authorised Officer
Place: Kalka Aditya Birla Housing Finance Limited
A N\

FORM A
PUBLIC ANNOUNCEMENT

W6ceotx GOODLUCK INDIA LTD.

Regd. Off: 509, Arunachal Building, Barakhamba Road, Connaught Place,
New Delhi-110001, Website: www.goodluckindia.com
E-mail: goodluck@goodluckindia.com | CIN: L74899DL1986PLC050910

NOTICE TO TRANSFER THE EQUITY SHARES OF THE COMPANY TO INVESTOR
EDUCATION AND PROTECTION FUND (IEPF) AUTHORITY

In term of section 124(6) of the Companies Act, 2013(“Act”) read with Rule 6(3) of Investors
Education and Protection Fund Authority (Accounting, Audit, Transfer and Refund) Rule,
2016 (“Rules”). Notice is hereby given to the shareholders of Goodluck India Limited (“the
Company”) as under-

As per said Rules, if a shareholder does not claim the dividend amount for a consecutive
period of seven years or more, then the shares held by him/her shall be transferred to the
Demat account of the Investor Education and Protection Fund Authority (“IEPF Authority”)
constituted in accordance with the Rules. The dividend declared during the year 2016-
2017 which remain unpaid or unclaimed for a period of seven year will be transferred to
IEPF. Accordingly, shares of all those shareholders, who haven't claimed the dividends for
the last seven consecutive years or more, are now due for transfer to demat account of
|EPF Authority.

Adhering to the various requirements set out in the Rules, The required communication in
this behalf is being send to the shareholders at the earliest possible under the current
situation. The full details of such shareholders including their names, folio no. or DP ID &
Client ID and shares due for transfer are also posted on the website of the Company i.e.,
www.goodluckindia.com. The concerned shareholders are thus requested to claim the
unclaimed dividend. The necessary steps will be initiated by the Company to transfer the
shares which are due for transfer to IEPF without further notice, in accordance with the
Rules.

In case, the shareholder wish to claim the shares/dividend(s) after its transfer to IEPF, a
separate application has to be made to the IEPF authority in form IEPF-5, as prescribed
under the IEPF rules and available on the website, i.e. www.iepf.gov.in and a physical
copy of the same duly signed, has to be sent to the company along with requisite
documents enumerated in the form IEPF-5.

Further, if the shareholders have any queries on the subject matter or the rules, they may
contact to the company's RTA at Mas Services Ltd, T-34, Okhla Industrial area, Phase |I
New Delhi- 110020, Tele. 011-26387281, email-investor@masserv.com

For Goodluck India Limited

FORM NO. 5
DEBTS RECOVERY TRIBUNAL
6001, University Road, Mear Hanuman Setu Mandir, Lucknow- 226007
(Area of Junsdiction-Part of Uttar Pradash)
Summans for filing Reply & Appearance by Publication

O.A. Mo, 117712023 Date: 01.07.2024

{Summons to Defendant under Section 19(3), of the Recovery of
Debts dus to Banks and Financial Institutions Act. 1983 read with Rules 12

and 13 of the Debis Recovery Tribunal {Procedure Rules, 1993}

OA, No, 1177 of 2023

PUNJAB NATIONAL BANK
VERSUS

M/S MUNEEM.JI OFFST & ORS.
To,
1. Mis Muneem Ji Offsel Theough it's Proprietor Shei Lalit Lodhi, Situated at
Khasra Mo, 15, Mogr Magar, Meerut- 250002,
Second Address:; Jainpur, Hapur Byepass (Bijli Bamba), Mear HP Patrol
Pump, Meerul- 250002
Third Address: B-32, Major Dhyanchand Magar, Delhi Road, Meerut- 250001

2. Shir Lall Lodhi Proprietor of Mis Munsem Ji Offsat, Son of Shn Mordhwa
Singh, Rfo House Mo, 248 & 248 (Old Mo 250 & 251/1), Ishwarpuri, Meerut-
250002

3. Bhri Mordhwaj Singh Son of Late Shri Kishan Lal, House Mo, B-32, Major
Ohyanchand Magar, Dalhl Road, Maard- 250002,

In the above noted Application, you are required to file reply in Paper

Book form in Two sets alongwith documents and affidavits (if any),

persanally or through your duly authorized agent or legal practitioner in

this Tribunal, after serving copy of the same on the applicant or his
counseliduly authorized agent after publication of the summon and

thereafter to appear before the Trbunal on 18.07.2024 at 10:30 A.M.

failing which the application shall ba heard and decided in your

absence Registrar
Debts Recovery Tribunal, Lucknow

wesasnnsnsneespplicant

............... Daefendants

RETAIL LENDING AND PAYMENT GROUP (LOCAL OFFICE/BRANCH):
AKIS HOUSE, TOWER-L. IND FLOOR, 114, SECTOR-128, ROIDA
EXPRESEWAY, JAYPEE GAEENS WISHTOWN, NORDA-201.30, LR,
AKIS BANK LTD., 3RD FLOOR. GIGAPLEN, MPC -1, TTC INDUSTRIAL
AREE MUGALSAN ROAD, AIRDLI, MAYI MU |- 400 FiB
REGISTERED QFFICE- “TRESHUL®, 3RD FLOOR OFFR
SAMARTHESHWAR TEMPLE LAl EAIFIEI'EI'-I, ELLISBRIDGE
AHMEDABAD - SE0DGE. |

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE ASSETS UNDER THE SECURITIZATION AND
RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT 2002
READ WITH PROVIS0 TO RULE 56} OF THE BECURITY INTEREST {ENFORCEMENT) RULE, 3002

Kiotice is ey geven fo the public in genarad and in perticutar (o the Boemowen's) and Guar-anton's)
thad v below desoribed immavable prapery is morgagedichanged o the securad credilor, the physical
peasession of which ras been laken fy he Auhonsed Oficer of Se-cuned Credilor will be 3ol an
“Ag | where is" , “Ag ks what i5" and “Whatever there 5™ on 14.08.2024 for recovary of Rs.
20, T42i<Rupees Thirty Lakh Twenty  Thow-sand Seven Hundred F T ﬂnl:ﬂ] ]
i 0707, 2024 walls fudund inberv=sl s aosie dus o Te sacuned arecied Iran LATE MR, JAGGESH
TRIPATHI THROUGH LE-GAL HEIRS- MRS, RAJMATI TRIPATHI & MR. RAJNISH In Loan Na.
PHROME103329985, Plecsa redar the appendsd auchion schedula for necessary detals:-

[EARMEST WONEY DEPOSIT [INRS.) |Rs. 506,850/ (Rupees Frve Lakh Six Thousand Eight

KMOWN ENCUMBRANCES{IF ANY | Mo
RESERVE PRICE [IN RS.) R, Edﬂ.ﬁH.E{II]r-|FI|.rppn Filty Lakh Sxty Eight Theusand Eight
Hundred O

Hundrad Eighly Only) through DINPD in favor of "Axis bank
Itd." payabile l:illtfihlhliI

Bi0 IMCREMENTAL AMOUNT Fis. 10,008/ (s Ten Thousand only)

| 45T DATE, TIME ANO VENUE |« Till 12-fug-2024 |slest by 05:00 PM. Axls House, Tower-2,

FOR SUBMISSION OF BIDS | Imd Flooe, |14, Seclor-128, Noids Expressway, Jaypee Greens
TEHDER WITH EMD Wishtown, Noida-200300, WP sddressed ta M. Mukesh Singh

DATE, TIME, AND VENUE FOR  |= On 14-Aug-2024, between 11.00 AM and 12.00 Moan. with
PUBLIC E-AUCTION unlimited extensions of § minubes sach ad web portal hetps:/i

wanw, bankeauctions. com

= g=auction tender documenis contalning e-auction bid farm,
declaration efc., are available In the websie of the Senice
Provider as mentioned above.

SCHEDULE-DESCRIPTEON OF PROPERTY:- Cwaling Unit Situated On The Ground Fiodr Wihoon Roof
!E‘HE Mazzunng U0 5g- FL (Supee Area) On Plot Mo, 8a Siuaied In The Residenfial Colory Known A
Incraprastha Colony, Sechar 30-31, Fandabad Measwing 160 54, Yds, Pael OF Recl. M08 Bika Mo 21 Min
QI Vikage limadpur, Tersil dmd Disl Fandabad And Bounded As Por Bakos Mantiored Sile PFlan;- North- A5
P Sle Plan, Eagls A Fer S Plan, West b5 Par 50 Plan Soubh- &g Par 58 Flan
For detailed terms and conditions of ihe sale, please refer bo the link pravided In the secuned
credilor's website Le. huﬁg:.'.'m.a.-:lshanh.u:-:}rm:au:rjnﬂ-ret.all and the Bank's approved sarvice
rovider WS C1 India Private Limited at thelr web portal hitps:fwww bankeauctions.com
hie gaction will be conducled onfine thimugh the Bank's approved senvice peovider MIs.C1 dia Private
Lirmbed af their web poral hifpsfwww bankeaucdions gom
For any other assistance, the intending bidders may contect Mr. Mukesh Singh, Maobdle. No.
#0108 73015430 Autborized aMicer of the Bank during aMice kours from 10 am. $a4:00 p.m.
Date: 04-07-2024, Place: Moida Sdl-, |Authorized Officer), Axis Bank Lid

FORM NO. [See Regulation 33(2}]
OFFICE OF THE RECOVERY OFFICER-1I
DEBTS RECOVERY TRIBUNAL CHANDIGARH (DRT 2)

151 Floor SCO 33-34-35 Sector-17 A, Chandigarh
, {Additional space allotted on 3rd & 4th Floor also)
! NOTICE FOR SETTLING A SALE PROCLAMATION UNDER RULE 53 OF THE
| SECOND SCHEDULE TO THE INCOME TAX ACT. 1961 READ WITH THE
 RECOVERY OF DEBTS & BANKRUPTCYACT. 1953,
| RC/52/2020 Exh. No.: 87
' 15-02-2024

, BANK OF INDIA Versus RAM MEHAR AND ORS.
lo,

J;[L':D‘I:l RAM MEHAR AND Ors. SH. RAM MEHAR S/0 SH. DAYA NAND, RIO

' HOUSE NO. 136, VILLAGE AND POST OFFICE KUMBHA, BLOCK NO. 4,

| TEHSIL HANDI, DISTRICT HISAR (HARYANA-

' (CD2) JAIBIR SINGH VILLAGE AND POST OFFICE DHANANA BHIWAN|-

| Whereas you the was ordered by the Presiding Officer of DEBTS RECOVERY

' TRIBUNAL CHANDIGARH (DRT 2) wha had issued the Recovery Certificate dated

| 24101/2020 in OAJ4921/201T to pay to the Applicant Bank{s)Financial Instriution(s)

| Name of applicant, the sum of Rs 3672942.00 {Rupeas Thirty Six Lakhs Saventy

:Twa Thousands Nine Hundred Forty Two Only) along with pendentellite and

| Tuture interas! @10.00% Simple Inferest Yearly w.a.f. 01/0%/2017 till realization and

| costs of Rs 39000/- (Rupees Thirty Nine Thousands Only), and whereas the said

| has not been paid, the undersigned has ordered the sale of undermentioned

immovablesimmoveable property.

1 2. You are hereby informed that the 29/07/2024 at 10.30 AM. has been fied for

| drawing up the proclamation of sale and settling the terms thersof. You are

| raquested to bring to the notice of the undersignad any encumbrancas, charges,

| claims or liabilies attached to the said proparties or any portion thereof,

. SPECIFICATION OF PROPERTY

| That defendant No. | modgaged his land measuring 120 Kanal 2 Marifa being

23 share of land measuring 180 Kanal 3 Marla, bearing Khewat No, 515/457,

| Khatoni No. 721, Khasra No. 39//3-4 (16-0), 5t2t1 (3-2),7t1 (3-2),811 {3-2), 15 (7-

| 19), 40i111 {6-6), 14211342 (0-T), 6t2(4-13),7 (8-0), 15-16 (16-0), 1712 (4-0).24-25

| (16-0), 14314912 (5-16), 1012 (4-18), 11 to 13 (24-0),14 (5-12),17 (3-6), 18{5-3), 19(7-

| 18), 20(8-0), 21{9-15), 14481 (1-7), 145t4 (8-0), 5(7-6), situated in Village

| Kumbha, Tehsil Hansi, District Hisar, as per jamabandi for the year 2008-09, by

| executing mortgage deed, duly registered at Sr. No. 2677, on 18.07.2012, inthe

' office of Jt. Sub-Registrar Hansi

| Given under my hand and the seal of the Tribunal, on this date: 1510212024
Recovery Officer DEBTS RECOVERY TRIBUNAL,

Repd O Yies Bank Houwse, OF Westorn Express Highway,

Santacruz East, Mumbai-400055
vf YES BANK Branch Office: Plot 178, 2nd Floor, West Patel Nagar, Thelhi-110008
website: www, yeabank.n

Sale notice for sale of immovable properties
E-Auclion Sake Molice for Sale of mmovable Assets under the Secuntisation and
Reconsiruction of Financial Assats and Enforcement of Securily Interest Act, 2002 read
with proviso o Bude B(6) of the Securty Inlerast(Enforcamant) Bules, 2002

Matica Is hereby given 1o the public In general and in particular to the Barrower (5) and
Guarantor (5] that the Below described immovabla property morgagedicharged (o the
Secured Cradildr, the physcal possession of which has been iaken by the Aulhorised
Officer of Yes Bank Lid.ie. Secured Creditor, will be sold an "As is where 8", "As s whatis”
anAugust 08, 2024, for recavery of Rs. 82,27 681,57 (Rs. Eighty Twa Lakh Twenty Seven
Thaousand Six Hundred Sixdy One and Pase Minely Seven Only) diee as on 0B.03,2023
subject to furthar interest and charges at contracted rate, due to the Secured Craditor from
(1) W3 Nagpal Audo Sales (Borower) (2] Mr. Sachin Magpal {Guarantor) {3} Mr. Sohan Lal
Nagpal | GuarantorMortgagor), The reserve price will be Rs, B7, 26,925/ (Rs. Eighty Seven
Lakh Twenty Six Thousand Mine Huendred Twenly Five Only} and the samest monsy
deposil will be Rs. 872,682 500- {Rs. Eight Lakh Sewenly Two Thousend 5o Hundred
Ninaety Twodnd Fifty Paisa Only)

Description of property

Ouarter Mo. 7, Widow Home No. 2C, Faridabad, measunng 107 5q. Yis.

Boundaries- On the North by: Quarier Mo, §, On the South by: Quarter No. 8, Onthe
East by: Open Plot, Onthe West by Streef, Road

Date and time of e-auction: Avgust 08, 2024 11 am to 2 prm with extensionof 5 minutes
each

Last date for submission of bid; August06 2024 51300 pm
Date and time ofinspection of property: July 25, 2024 from 11:00 am o 2:00 pm,

For detsiled terms and conditions: of e ssie. please refer to the link provides in
hitpM0.0.48. Nabout-usimediafauchon-propeny— Secured Creditor's website g,
wnw.yesbank:in
Incaseof any dfficulty in obiaining Tendar Documents’ e-bidding catalogue of Inspection of
ihe Immovable Properties | Secured Assets and for Queries, Please Gontact Concernsad
Officialz of YES BANK LTD., Mr Amandeep Singh on +8153711134546 or E-mail:
amandesp.singh28@vesbank im and Officials of Ws. e-Procurement Technologies Limited
{Auction Tiger} Ahmedabad, Web Porial Address hifps.isarfaesi auctiontigernet Bidoar
Support Mumbers: +81 026556262116 & 00TR591868, 079- 681365580/68136837. E-mail:
supporifauctiontigernet and ramprasad@auctiontigernel. Condact person. Me, Ram
Sharrma 9978504835,
As contemplated We 133) of the Ast in case f the tdal dues logether with all costs,
changes and expenses incurred by us are tendarad al any bime before the publication of the
auction’sale nofice, then sacured assel shall not be sokd ar transferad by us, and o further
shep shaf be taken by us for ransfer or sale of thal secured aszal,

SALE NOTICE TO BORROWER,/GAURANTORS,/MORTGAGER
The above shall te freated as Motice W 1) read with B{G) of Security Interes
(Erforcement) Rules, 2002, 1o the Obligants o pay the same within 30 days from the date of

| CHAMDIGARH (DRT 2) | | 1 hiication,
| Note: Strike out whichever is not applicable Date: 01-July-2024  Place: : Delhi!NCR Sdl- Authorised Officar
@ PnL Housing ] Regd. Office:- 9th 3 O A Nobalte g, e D ising ca

Lo om e o i €& am o

Colony, Alwar Bye Pass, Bhiwadi-301019, Rajasthan.Faridabad

Gurgaon Branch :-PNB Housing Finance Limited, SCO No. 391, Sector - 29, Urban EstateNear Iffco Chowk Metro Station, Gurgaon-122001.Green Park Branch :-PNB Housing Finance Ltd,

Building No. S-8, Uphar Cinema Complex, Green Park extn. New Delhi-110016.Noida Branch :-PNB Housing Finance Limited, Ground Floor, D-2, Sector - 3, Noida (U.P.) - 201301

Branch :-PNB Housing Finance Ltd.Plot No 11 UG-1, INS/11 SG Algha Tower , Sector 9 Vasundhra Ghaziabad -201012.Bhiwadi Branch :-PNB Housing Finance Ltd. A-10, 1st Floor, Bhagat Singh
ranch :-PNB Housing Finance Ltd., SCO No-136, 1st Floor, Huda Market, Above Allahabad Bank, Sector-21 C, Faridabad,

Haryana—121003.Meerut Branch :-PNB Housing Finance Ltd. Ist Floor, Pinacle Tower, Vaishali Corner, Garh Road, Meerut-250004, (U.P)

.Ghaziabad

_d

'7 (Under Regulation & of the Insolvency and Bankruptey Board of India \

Sd/- NOTICE UNDER SECTION 13(2) OF CHAPTER Ill OF SECURITISATION & RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF

(Insalvency Resolution Process for Corporate Persons) Regulations, 2016) (Mahesh Chandra Garg) SECURITY INTEREST ACT 2002, READ WITH RULE 3(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 AMENDED AS ON DATE
FOR THE ATTENTION OF THE CREDITORS OF LVS ESTATES PRIVATE LIMITED Place: Ghaziabad Director We, the PNB Housing Finance Limited (hereinafter referred to as ‘PNBHFL) had issued Demand notice U/s 13(2) of Chapter Ill of the Securitization & Reconstruction of Financial Assets and

| Date: 04.07.2024 DIN: 00292437

SRG HOUSING FINANCE LIMITED

Enforcement of Secunt)gnterestAct, 2002. The said Demand Notice was issued through our Authorized Officer to all below mentioned Borrowers/Co- Borrower/Guarantors since your account has
been classified as Non-Performing(NPA) Assets as per the Reserve Bank of India/ National Housing Bank guidelines due to non-payment of instalments/ interest. The contents of the same are the
defaults committed by you in the payment of instalments of principals, interest, etc.

Further, with reasons, we believe that you are evading the service of Demand Notice hence we are doing this Publication of Demand Notice which is also required U/s 13(2) of the said Act. You are
hereby called upon to pay PNBHFL within a period of 60 Days of the date of publication of this demand notice the aforesaid amount along with up-to-date interest and charges, failing which

) RELEVANT PARTICULARS )
1: { r_-l_ama_l:-!r.l:_r_p_:n_ra':a ebdnr - _L_'ils ES‘_[.H.'!’EE PRIVATE LIMITED
2. | Dateatincororalion of cocparate debiar | 25022005

J. | Muihonby under which corporate defrtor s | RDC-Delhi
_|Incorporaled TEQISIER [ .
4. |Comporate [dertity NojLimited Lisbiily | CIN: L5201 0L2005PTC 133386
| Inersification No. of corporats debior [
Afddress of e medestendd alfoe and |15 Rajstvars Udyog Nagss G TEarms Road, North
principal office (i any) of comporate debloe | Daki, Indiz, 110033
6. |Insoivency commencement date in| 02072024
| respoclaf corporale debior .
Estimated dzte of closure of Inselvency | 29 12,2024 (180 days from fhe date of
resoluticd process | Commencement of resolulion process)
A Mama ardd registration nembse af the | Neme: Gagan Guladi
inscivency pendessional acting as inlerim | Reg. Bumber:
| resalulion profezsanal [1BREPA-D0ZF WODEEEZ018-2020/1 2032
9. | Address and p-mail of the intarem | Reg. Addresa: A-179, Frst Ao, Sudershan Park,
resoliticn professlonat. a5 registered with | New Delhl 110015
e B Emal address: advossteguiabiaomall com
100 Address . and e-mail 1o be used Iu:'H:g. Address: A-174 Firsl Aoarn, Sudérshan Park,
correspondance Witk thae interim | New Delhi 110005
resalulion professaonal Emall address: cirp lvsestatesic@omall.com
11, Lastdate for subimizsion of claims |16.07.2024 (L.e. 14 days from the date of recet of
order by e IRP)
12| Classes of credfors, # any, under clvse | Nol ap@cabi
(b al sub-sachon [BA) of seclion 21,
ascertaned by the [nterim: resoldion
| professaonal .
15 Mames of Insglvency Professiondls ) Mot appicabis
ideatified 1o acl as Aulkorized
Representatiee of creditors inoa class
(Theee names for each class) .
14| (&} Relewant Forms and ‘Wt link: hétps:fibbl govinhome'downloads
iy Detalts of authonzed representatives | Physical Address: Not Applicable
Arg avafiabhe al

Mathen &5 hiereby gpven that the Nationsl Compeny Lave Teibunal has ondaid (e comsent smest ol § coiporats

=n

=-d

321, 5.M. Lodha Complex, Near Shastri Circle, Udaipur (Rajasthan)-313001
CIN: LEES22RJ1999PLCO15440; Website: www.srghousing.com;
Email : info@srghousing.com Phone No; 0294-2561882, 2412609

INFORMATION REGARDING 25™ ANNUAL GENERAL MEETING

Motice is hereby given that 25th Annial General Meeting of the membars of the Company
widll b held on Monday, Avgust 05, 2024 5t 12:15 BM. threugh video conferencing {'VC} )
other awdio visual means | DAVM'] in compliance with Ministry of Corporate Affairs IMCA)
circifdars and SEBI carewdars to transect tha bisiness as set out m the Notice of tha AGM.
The Notice of AGM along with the Annual Beport 2023-24 will be sent through electranc
made to those Members whose email addrezses are registered with the
Company/RTA/Depositosios and if required through other permitted modes 1o Members wha
have not registered thedr email address and have requested for & physical copy of the zaid
document, The aforesaid documents wall also be made available on the Company's wensite
woww Srghousing.com, wehsites of the Stock Exchanges ie B5E Limited at
wrwww hsaintdia.com, NSE Limited at wwwenseindia.com and on the wabsite of N3DL
wrwweeuating.nsdl.com,

Maombars can attamnd and participate in tha AGM through VCIDAYM facility only and shall ba
counted for the perpose of reckoning the guerum under Section 103 of Companios Act,
2013, The mstroctions for atiending the AGM through VC! DAVM and detailed manner of
glectronic voting is being prowided in the Notice canvening the AGM. The Company is
proveding remote a-voting facihity and faciity of e-voting system dunng the AGM to all tha
eliginle membess as per tha applcatble provision of the Act an all business items as sat out in
the Notice of AGM.

Those Members, wha bawe not cast their vote on the Resolutions through remote e-voting
widll ie-able towote at the AGM throwgh g-voting. The fagin credentials tocast vole through
edectronic voting shall be made available to the shareholders atter updating their email
afdresses.

In Case the Members who have not registered thewr email addresses with the
Company/Depository, please contact your depository Participant [DP] and repister your
email address in your demat account, as per the process advised by your DR

The Gompany kas engaged the services of  Mational Securities Bepository Limited (NSDL)
as the agency for providing electronsc woting facility and Video Conferencing Facility to
contduct the AGM through V) OVAR,

kn case of any questions in connection with the e-voling or attending the mesting through

PNBHFL will take necessary action/measures under all or any of the provisions of Section 13(4) of the said Act, a
the secured assets of the borrowers and guarantors. Your kind attention is invited to provisions of sub-Section (8?of Section 13 of the of the Securitization and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 where under you can tender/pay the entire amount of outstanding dues together with all costs, charges and expenses incurred by the PNB HFL only
tillthe date of publication of the notice for sale of the secured assets by public auction, by inviting quotations, tender from public or by private treaty.

FURTHER, you are prohibited U/s 13(13) of the said Act from transferring either by way of sale, lease orin any other way the aforesaid secured assets.

ainst all or any one or more of the secured assets including taking possession of

S.| ,Loan Name/ Address of Borrower hames Property (ies) ate of Amount 0/s
o Y Ek) Morigaged | IGHEY | ptohaple

0

1. [HOU/GU | Virender Singh & Shikha H. No. -87, Sector-9A, Gurgaon,
RI1216/3 | Haryana-122001.H. No.-308, Ward No. -19, Arya Nagar,
35577, | Jhajjar, Haryana-124103.C-2, 302, 3Rd Floor, Delight &

B.O. | Status Residences, Tapukara, Tijara, Bhiwadi, Alwar,
Gurgaon Rajasthan-301707. Satish Kumar "ContractorH. No.-87,
Sector-9A, Gurgaon, Haryana-122001.Satish Kumar C-
48/49, Gopal Nagar, Delhi-110043.

NHL
P/0215/2 | HSL

Park | Badshahpur,Sector-66,Gurgaon, Haryana-122001,

12821,
B.O. | Nasirpur Dabri More,New Delhi-110045, Add:4- Unit No- | New Delhi- 110075
Green |PSQ, R1-FF-15, Block-C1,The Palm Square,Village-

C-2, 302, 3Rd Floor, Delight &]12-06-2024
Status Residences, Tapukara,
Tijara, Bhiwadi, Alwar,
Rajasthan-301707.

Rs.2467593.61/- (Rupees
Twenty Four Lakh Sixty Seven
Thousand Five Hundred
Ninety Three and Sixty One
Paisa Only) Due as on
04.06.2024

HL/GR 'Adityra Basu Raj Add:1- B-703, 24, Bairwa B Bharti, CG | Maryna Batrakova B-703, 24, Bairwa B| UnitNo-PSQ, R1-FF-15, Block-|13.06-2024 |Rs.501439.08/- (Rupees Five|
D, Delhi-110078,Add:2- Flat No. 39, Pocket- 6, Sector- | Bharti, CG HSLTD, Delhi-110078,Flat| C1, The Palm Square , Village-
12, Dwarka, New Delhi- 110075 Add:3- Dada Dev Hospital, | No. 39, Pocket- 6, Sector-12, Dwarka,Badshahpur, Sector-66,

Lakh One Thousand Four
Hundred Thirty Nine and Eight
Paisa Onlyg Due as on
13.06.2024

Gurgaon, Haryana-122001,

3. [HOUINOI| Love Preet Aryaa & Dinesh Kumar Add:1-33,Durga
1218/61 Park,DaIIuPura, NewDelhi-110096,Add:2- C 33, Rohana
5552, | MillMuzaffarnagar,Uttar Pradesh-251001,Add:3- Ishman
Ngi'd% International, A 113, Sector 05, Gautam Buddha Nagar,

Heritage Height,Plot No.Gh-01E,Sector 16, Noida,Greater
Noida, Uttar Pradesh-201310 Sapna Aryaa Add:1-
33,Durga Park, Dallupura,NewDelhi-110096,Add:2-1803,
18,Tower E,VaibhavHeritage Height,Plot No. Gh-01E,
Sector16,Noida,Greater Noida, Uttar Pradesh-201310

Uttar Pradesh-201301,Add:4- 1803, 18, Tower E, Vaibhav NA

1803, 18, Tower E, Vaibhay
Heritage Height,Plot No. Gh{13-06-2024
01E, Sector 16, Noida, Greate
Noida, Uttar Pradesh-201310

Rs.1679172.39/- (Rupees
Sixteen Lakh Seventy Nine
Thousand One Hundred
Seventy Two and Thirty Nine
Paisa OnI)2 Due as on
13.06.2024

4. |NHL/GR | Rajesh Kumar Ashra & Simran Ashraj Add:1- J - 8 Old
P/0916/3 | Double Story, Lajpat Nagar 4 ,South Delhi, New Delhi-

17324, | 110024,Add:2- Gf/3, Ground Floor,Tower Grown Galleria,
B.O. | Situated In Sikka Kapital Grand, Commercial Plot No.C-
Green | 01/B,Sector-98, Noida Expressway,Distt. Gautam Budh

Park | Nagar,Unitech UGCC,Noida, Uttar Pradesh-201301,

Rs.1882351.19/ (Rupees

Eighteen Lakh Eigﬁty Two

Thousand Three Hundred
Fifty One and Nineteen Paisa
Only) Due as on 13.06.2024

GF/3, Ground Floor, Towe

Grown Galleria, Situated In Sikkd 13-06-2024
Kapital Grand, Commercial Plo
No.C-01/B, , Sector-98, Noidg
Expressway, Distt. Gautam Budf
Nagar, Unitech UGCC, Noida
Uttar Pradesh-201301,

5. |HOU/GH | Monica Bhagat & Hitesh Kareer Add:1- Flat No 708,Gobind
A/0418/5| Apartments,Vasundhara Enclave,New Delhi-110096,

23468, | Add:2- Flat No 7084, Block D Tower 5, Crossing Republic,
B.O. | Ghaziabad, Uttar Pradesh-201016,Add:3- The Leela
Ghazia | Palace,1 CBD Ground,Near Cross River Mall,New Delhi-

Unit No-2226, 21st Floor, Tower{42.06-

D, Gaur City 7Th Avenue, G{ 13-06-2024
07/Gh 01, Sector-4, ,Greate
Noida, Uttar Pradesh-201301,

Rs.3256929.17/- [@Rupees

Thirty Two Lakh Fifty Six

Thousand Nine Hundred
Twenty Nine and Seventeen

. fant Paisa Onlyg Due as on
mlvancy resalulion preciss af the LVS Estates Private Limited on 02207, 3024, 2024

The treditars of LV'S Estates Private Limited &re herehy calied upan to submit their clzima with proof on o
tefore 18072024 .6 14 deys feoen the dete of receipt of andar by the IRPI to the mbenim ressfution profassans
Bl 1he address mentimed saisst entey No. 10

The hnancs cepdibers shall subsit thar claims withgroad by eectrani means eoly. Al oiber cradiors may susmil
the clams wsth pootim pessan, by gzt o by slecbonic means,

bad | 110032 Add:4-Unit No-2226, 21St Floor, Tower-D, Gaur 13.0
City 7Th Avenue, GC 07/Gh 01, Sector-4, ,Greater Noida,
Uttar Pradesh-201301 Hitesh Kareer Add:5-HCL Avitas Pvt
Ltd, Plot No D6, 25 Wave, 1St Silver Tower, Shop No 12 12A,
Sec 18, Gautam Buddha Nagar, Uttar Pradesh-201301,

6. [HOU/NOI| Shyam Singh Rajput & Prem Batee Add:1- Hno 175,Gali No

ibers may contact on Loll free no.; TE00-222-990 or confact Sarita Mote,
ager at 81 27 24504830, or send e-mail fo SaritaM@nsdl.coin or
So.in or Ms, Divya Kothar Company Secretary of the Company, Tel; D284
B ap#Smail mfof@srghoysing.com,

FlatNo 27, Ground Floor, Kamna Rs.1906214.42/- ( Rupees

For SRG Housing Finance Limited

Uttar Pradesh-201010 S S Enterprises, Plot No 68 C,
gg%q%,Sector 5,Vaishali, Ghaziabad, Uttar Pradesh-

HOU/BHI| Satbir Singh /Babita & Manish Kumar Add:1- Harinagar
10220/77 | Road, Dharuhera, Rewari, Haryana-123106. Add:2- 139,

] N | W |

gill Grean Aparimans,
hdiraEuﬂm. Ghadiabad:204010 7 #
PHOME (020) 25054741 2605525

Submiseion of fakse er misleading proofs of cieim shalf attract pesalties. : Vﬁ 074 3 11218/61 | 4,New Karhera Colony,Mohan Nagar,,Ghaziabad,Uttar GDA Flats, Vaishali, Sector 5/13-06-2024| Nineteen Lakh Six Thousand
Gagan Gulali \ T Divya Kothari 8711, |Pradesh-201007.Add:2-H.No-G-68,Sec-5, Kamna NA Ghaziabad, Uttar Pradesh Two Hundred Fourteen and
\ Date: 04.07.2024 IRF of LV'S Estates Privale Limited / Fljce: Udaipr .’/ ¥a o B.0. | Vaishali, Ghaziabad, Uttar Pradesh-201010.Add:3- Village 201010 Forty Two Paisa OnI%/ Due as
| Place: New Dedhi |BELPA-002 TP-HO0203, 201 9- 20201 E-H:«l;"// . AN Company Secretary M.MNo: ABT307 Noida | Fateh Singh Ka Purwa, Niamatpur Bihari, Bhag)]/a Nagar, on 13-06-20
7 - .~ oy ——, Auraiya, Uttar Pradesh-206247,Add:4- Flat No 27, Ground
S "/ mm‘ﬁ'ﬁpuﬁn}. T T Floor, Kamna Gda Flats, Vaishali, Sector 5, Ghaziabad,
; Plot n.[(a.whhav Khand, Amrap

Bank of Maharashtra

(A Govi. of India Enterprise)
www. hankofmaharashtra.in

DEMAND NOTICE

Rs.1329443.20/- (Rupees
Thirteen Lakh Twenty Nine

Flat No-F-408, 4Th Floor, H13-06-2024
Block, Vanshika Homes, Khasra

' 5368, |Rajpura, Khatawali, Rajpura, Rewari,Haryana- No 18 193550 55 59 1417/63 66 Thousand Four Hundred Fort
DEMAND NOTICE UNDER SECTION 13 (2) OF THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND B.C. | 123401 Add:3- Flat No-F-4081, 4th Floor, F Block, Vaﬁshika NA Village- Khijuriwas, Alwar B Three and Twentv Paisa y
ENFORGEMENT OF SECURITY INTEREST ACT 2002, (SARFAESI ACT) Bhiwadi | Homes, Khasra No 18 19 35 50 55 59 1417/63 66 Village- Pass Road, Bhiwadi, Tehshi? Only) Due as on 13-06-2024

Khijuriwas, Alwar By Pass Road, Bhiwadi, Tehshil- Tijara,
Distt Alwar, Rajasthan-301001.Satbir Singh Add:4- Manoj
Enterﬁrieses, 63Km Stone, Delhi Jaipur Highway,
Dharuhera,Rewari,Haryana-123106.Manish Kumar Add:5-
Kay Gee Enterprises, Jamalpur, Panchgaon Road, Kharkari
Manesar, Gurgaon,Haryana-123401.

8. |HOU/GU MempalRawaI&ChainaRawaIAdd:1-65-C,Sané'?_\}/Gram,
* |RI0115/2 Gur%aon, Haryana-122002.Add:2- Flat No-16, 3Rd Floor,

; ] ; Tijara, Distt Alwar, Rajasthan
In respect of loans availed by below mentioned borrowers/Gurantors through Bank of Maharashtra, Concemn Branch which have 361001.

bacome NPA with below mentioned outstanding amount. We have already issued detailed demand notice on below mentioned dates
under Sec. 13(2) of Securitisation and Reaconstruction of Financial Assels and Enforcement of Security Interest Act 2002 by Registered
post & Speed Post with acknowledge due to you which has been returned undeliveraed. We have indicated our intention of taking
possession of securities owned by you as per sec. 13 {4) of the Act in case of your failure to pay the amount mentioned within 80 days.

Flat No-16, 3Rd Floor, Pocket{18-06-2024

Rs.1586710.04/- LRupees
3, Sector-G-8, Block-D9, LIG,

Fifteen Lakh Eighty Six

The borrower's attention is invited to the provisions of sub-section 8 of Sec 13 of the Act, in respect of time available, to redeam the 10565), |131OOCO% -3, Sector-G-8, Block-D9, LIG, Narela, New Delhi- NA Narela, New Delhi-110072. Tho(;JsFand I§elvenO le)dDred Ten
! 0. . an our Faisa Un ue as
secured assets, Details are hereunder :- _ Gurgaon on 04.06.2034
Name & hg:lrnss of Il;hlls of Frgpaﬂy Nature & Amt. of Outstanding Amount 9. 5'1‘35’1’2/'32 Eaﬂrvje% Sinr%ht& TR?]g_iln}i( Sinh h Ho/liﬁeh I\éod ffﬂtD NA ﬁat I\Ao. 2;/0, SNd lFIoSor, Iowgr 1o 062004 ThRs.gr?F13716|_2.i(()ﬁlﬁ(1Rup§es
Borrowers & Guarantor (s Property Owner ajipur,Thana Natni, Tehsil Karachhana, Allahabad, Uttar 0. Ap, Srs Pearl, Sector-5}16-Ub- irty Three La irty Seven
(s} perty Cro i faciiity Donand Netics Bate 75705, | Pradesh-211008 Flat No. 21/C, 2Nd Floor, Tower No. Ap, Paiwal, Faridabad. Haryana- Thousand One Hundred Sixy
INDIRAPURAM , GHAZIABAD BRANCH FaBric(i)é SRS Pearl, Sector-5, Palwal, Faridabad, Haryana-121102. 121102 Two and Three Paisa Only)
1.Mr. Prasahant Kumar S/O Dilip Bera|Property-1 _ | Credit Facility No-1 Present outstanding as on 28.06.2024 Bad Due as on 13-06-2024
(Borrower) Prop:- M's Rare Impex Residantial Proparty bearing 14-A-1, cc Ledger Bafance- Rs, B0.00,230.00 10.]0005666 | Pawan Kumar Sharma Add:1- H No 1138, Master Colony, [ Satyanshu Singh Add:1- H No 1138|H.No- 3E/748, Madhavpuram, Rs.331095.40/- (Rupees Three
Address:- X/4668-A, Gali no. 2, Ajit nagar, | $econd floor, Near Monga Hospilal East Account no Interest- Rs. 3,00,931.00 0002335, Brahampuri, Gali No 4, Meerut, Uttar Pradesh-250002. | Master Colony, Brahampuri, Gali No 4,|Meerut, Uttar Pradesh-250002. 121-06-2024| LakhThirty One Thousand
Gandhi Nagar , Delhi-110031 Krishna MNagar, Krishna Magar. Delhi- ER4116T2651 Penalty Interést- Rs. 32.870.00 B.0. | Add:2- H.No- 3E/748, Madhavpuram, Meerut, Uttar | Meerut, Uttar Pradesh-250002. Add:2- Ninety Five and Forty Paisa
Also At- A-14, second floor, Near Monga| 110051 Total Dues Rs. BA.34.031.00 Meerut | Pradesh-250002. H.No- 3E/748, Madhav Puram, Meerut, Only) Due as on 21-06-2024
il e ey tadms?ﬁ:rg;sﬁ ia'ﬁcr:mf'mEllhEﬂam % NPA Dat L2 R R 11./0016666 | Akhilesh Kumar Chauhan Add:1- House No 67, M gtta'r Pra\(/ieSh-iilog (12' H No 67 FlatNo-B-701, Shree Balaji Resi Rs.8513943.66/- (R
Magar, East Delhi, Delhi- 110051 rs Sandhya Bera Wio Dalip Bara a. plus interest thereon at contractual rate In the i lesn sumar Lhaunan AAC:1- rouse Mo o7, Maya (Sanjay VErmangd: f= touse WO ofriatiio-telti, onree BalaiReshaq g.9024( 1RS-0019945.0b0- (RUPEES
4 : . Balow:. - 0001766, Apartments, Shalimar Garden, Vikram Enclave, Ghaziabad, | Maya Apartments, Shalimar Garden,|dency, 9 Mall Road, Indra-puram Eighty Five Lakh Thirteen
2.~ Mes: Sondiin B WO DNl Bees | SOUNTRrRS 29 Detow 27.06.2024 account number w.e.f. 28.06.2024 along with B.O. | Uttar Pradesh-20100 Add:2- Flat No-B-701, Shree Balaj | Vikram Enclave, Ghaziabad, UttalGhaziabad, Uttar Pradesh- Thousand Nine Hundred Forty
(Guarantor) o ed penal Interest and other Noida Residencyé, 9 Mall Road, Indrapuram, Ghaziabad, Uttar [ Pradesh-20100 Add:2- Flat No-B-701,{201014 Three and Sixty Six Paisa
Add: A-14, second floor, Mear Monga|Soulh-Gal . chargesl/expenses in the accounts Pradesh-201014. Shree Balaji Residency, 9 Mall Road, Only)Due as on 19.06.2024
Hospital East Krishna Nagar, Krishna|Easi-Propery nolS-A-1, Indrapuram, Ghaziabad, Uttar Pradesh-
Magar, East Delhi, Delhi-110051 West- Proparty no 13-A-1 DEMAND NOTICE DATE : 28.06.2024 201014,

12.]0016666 | Kishore Kapur Add:1- B-125, Sector-41, Noida, Uttar Sanj?\}/ Verma Add:1- B-125, SectorFlat No.- C-402, 4Th Floor, Shri
*10001709, | Pradesh-201301.Add:2- M/S Star Mercantile, C-42, Central |41, Noida, Uttar Pradesh-201301|Balaji Residency, 9 Mall Road)21-06-2024
B.O. | Market, Noida, Uttar Pradesh-560027.Add:3- Flat No.- C- | Add:2- Flat No.- C-402, 4Th Floor, Shri|Indrapuram, Ghaziabad, Uttar
Noida | 402, 4Th Floor, Shri Balaji Residency, 9 Mall Road, | Balaji Residenc¥), 9 Mall Road,Pradesh-201014.
Indrapuram, Ghaziabad, Uttar Pradesh-201014. I2n0d1r8?2ram, Ghaziabad, Uttar Pradesh-

Rs.9445656.68/- éRupees
Ninety Four Lakh Forty Five
Thousand Six Hundred Fifty

Six and Sixty Eight Paisa
Only)Due as on 19-06-2024

You all are advised (1) To collect the original notice/cover addressed to you and [ if returned by Postal Authorities from the undersigned
far more and complete details (2) To pay the outstanding amount Interest and costs etc. within 60 days from the date of notice referred to
above to avoid further action under the SARFAESI Act. & (3) To restrain from disposing of dealing with the securities without our prior
written consent.

Place:Delhi/NCR, Dated: 04.07.2024

Authorized Officer, M/s PNB Housing Finance Limited |

Authorised Officer

Date : 03.07.2024

; 2 o New Delhi
financialexp.epapr.in
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